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DIRECTORATE OF SOIL CONSERVCATION & WATERSHED
DEVELOPMENT
ODISHA BHUBANESWAR
No.DSCWD-SCHI-MISC-0025-2023 9951/ SC&WD
DT. 15.10.2024

To,

Smt. Sarita Dhanwar,

Addl. Secretary to Govt.

A&FE Department, Odisha
Sub: Compliance of the direction of Hon’ble NGT in MA No. 25/2024

arising out of OA No. 48 of 2021 (Nabin Kisan-vrs-State of Odisha

and Others)

Ref: Letter No. 21536 dt. 09.10.2024 of Addl. Secretary to Govt. A&FE

Department, Odisha.

Madam,

Kindly find the Letter No. 2218 dt. 14.10.2024 for Project Director
Watersheds Jharsuguda along with the proceeding of the meeting held
on 14.10.2024 in the office of the Executive Officer, Belpahar
Municipality in presence of the petitioner Sri. Nabin Kisan, S/o Sri Bira
Kisan.

In the meeting, it was decided to take up the restoration works to
the affected land (as per the Letter No. 2218 dt. 14.10.2024 of PD W/s.
Jharsuguda) in presence of the petitioner Sri Nabin Kisan, who also
agreed to the proposal. The details of estimate is under preparation by
the PD, W/s Jharsuguda & the Executive Engineer (Hqrs.) has been
deputed to visit the field and d the estimate. The estimate will be
submitted to the Govt. very soon for needful action. The PD, W/s
Jharsuguda is instructed to complete the work within six months of
receipt of the funds from the Govt.

The matter may be intimated to the SPCB, Odisha for needful
action for filing the affidavit on behalf of the Chief Secretary, Odisha.

Encl:
1. Letter No. 2218 dt. 14.10.2024 of PD, W/s Jharsuguda alongwith
the photocopy and attendant sheet (3 Pages).
Yours faithfully

Type Copy of Page 18
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Memo No. 9952 /SC&WD., Dt. 15.10.2024

Copy forwarded to Project Director, Watersheds, Jharsuguda for
information and necessary action. It is instructed to submit the plan &
estimate immediately and complete the work within six months from the

receipt of the funds.

Sd/-
Director, SC&WD-cum-
Ex-Officio, Addl. Secretary.

Memo No. 9953 /SC&WD., Dt. 15.10.2024

Copy forwarded to Joint Secretary to Govt. I/C M&C Section, A&FE
Department Odisha for information and necessary action with reference to
Letter No.21536 dt.09.10.2024 of Addl. Secretary to Govt., A&FE Department,
Odisha.

Sd/-
Director, SC&WD-cum-
Ex-Officio, Addl. Secretary.

Memo No. 9954 /SC&WD. Dt. 15.10.2024

Copy submitted to PS to Principal Secretary to Govt., A&FE
Department, Odisha for information and necessary action.

Sd/-
Director, SC&WD-cum-
Ex-Officio, Addl. Secretary.
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OFFICE OF THE PROJECT DIRECTOR, WATERSHEDS-CUM-DEPUTY DIRECTOR
SOIL CONSERVATION, JHARSUGUDA

Letter No. (illegible), Date 14/10/2024
To,
The Director, Soil Conservation &
Watershed Development, Odisha, Bhubaneswar
Sub: Submission of the enquiry report regarding restoration of damage caused by
Untreated sewage discharged by Belpahar Municipality.
Ref: Directorate letter no. DSCWD SCHI-MISC-0025-2023, 9908 /SC&WD Dated
09.10.2024

Sir,

In inviting a kind references to the letter on the subject cited
above. I along with E.E., DSC& WD Sri Rajendra Prasad Prusty, AAE
Miss-Suprava Matha visited Belpahar Municipality today & met Smt.
Madhusmita Singh (E.O) Sri Nilakantha Kishan (A.E.) & Sri Ashok
Kumar Sahoo (T.S) Discussed with all regarding restoration of damage
caused to the cultivated fields of Sri Nabin Kishan, petitioner of
Belpahar. Thereafter, we visited the affected fields of the petitioner Sri
Nabin Kishan and suggested his views and prepared Restoration plan
in presence of all as per the details given below.

1. Digging and expansion of old pond as govt. land for storage of
sewage water with polythene line and one outlet.

2. Before spreading the earth, the old bund should be excavated
minimum 9 inch.

3. Filling the gully land of applicant minimum 5 ft depth with 150 ft
wide and 300 ft length with good soil from outside minimum 5 KM
distance.

4. One earthen bund should be provided on both side of drain with
minimum 7 ft height Keeping 1:1 and 1:2 slope with 300ft land and
20 ft wide.

5. Provision of bore well with 1 hp submersible pump may be installed
for irrigation.

6. The PD, Watershed, Jharsuguda agreed to provide handholding
support to applicant.

7. Beneficiary and PD, Watershed agreed for bund cultivation with
papaya, banana, drumstick, etc. on farm pond bund.

8. ADH Jharsuguda has been requested to provide micro irrigation
facilities to applicant after completion of project.

9. Maintenance, watch ward and watering provision will be given for
at least 1 year after completion and hand over the project.

The petitioner Sri Nabin Kishan also agreed with us and actively
participated in formation of Restoration Plan.
This is for favour of your kind information and necessary action.

Details of Restoration Plan with Estimate will follow after submission of

Encl:- As above Yours faithfully,
Sd/-
Project Director Watersheds

Type copy of Page No. 20
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PROCEEDING OF THE MEETING HELD ON DT.14.10.2024 IN THE
OFFICE CHAMBER OF EXECUTIVE OFFICER, BELPAHAR
MUNICIPALITY REGARDING NGT CASE OF SRI NABIN KISHAN

A meeting under the Chairpersonship of the Executive
Officer, Belpahar Municipality was held on dt. 14.10.2024
at 11.00 AM in the office chamber of Executive Officer vide
memo 1n0.9910/dt.09.10.2024 of Joint Director Soil
Conservation-L-II. The members present in the meeting is
annexed at annexure-l.

At the outset Executive Officer welcomed all the
members and started discussion on NGT case of Sri Nabin
Kishan, Gumadera, Malipada ward No.6. During discussion
it was decided to visit the site with the applicant, official
staffs of Belpahar Municipality and official staffs of DSC &
WD dt.14.10.2024. During field visit, It Is proposed to take
up the following works by DSC & WD, Jharsuguda in
consultation with applicant Nabin Kishan and committee
members.

1. Digging and expansion of old pond in govt. land for
storage of sewage water with polythene line and one
outlet.

2. Before spreading the earth the old bund should be
excavated minimum 9 inch.

3. Filling the golly land of applicant minimum 5ft. death
with 150ft wide and 300ft length with good soil from
outside minimum 5 km distance.

4. One earthen bund should be provided on both side of
drain with minimum 7ft height keeping 1:1 and 1.2
slope with 300ft land and 20ft wide.

5. Provision of bore well with 1 hp submersible pump may
be installed for irrigation.

6. The PD, Water Shed, Jharsuguda agree to provide
handholding support to applicant.

7. Beneficiary and PD, Water Shed agreed for bund
cultivation with papaya, banana, drumstick etc. on firm
pond bund.

8. ADH, Jharsuguda has been requested to provide micro
irrigation facilities to applicant after completion of
project.

9. Maintenance, watch ward and watering provision will
be given for at least 1 year after completion and hand
over the project.

Certified that I have agreed to the above proposal
regarding restoration of damage caused by untreated sewage
discharge in my land by Belpahar Municipality.

Type Copy of Page No. 21



209

22



210

22-A

Attendance Sheet
The meeting is held on dt. 14.10.2024 in the

Executive Officer Chamber

Name
Madhusmita
Singh (E.O.)
Nilakantha
Kishan (A.E.)
Rajendra Prasad
Prusty (E.E. DSC
& WD)

Prasanna Ku.
Dash (P.D.
Watersheds,
Jharsuguda)
Suprava Matha
(AAE, Soil
Conservation,
Jharsuguda)
Ashok
Sahu T.S.

Kumar

Mobile No.
8249392528

8908004337

8260022713

7815089239

9439814646

9937475151

Signature

Sd/-

Sd/-

Sd/-

Sd/-

Sd/-

Sd/-
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